JI TEM NO 96 SECTION |1 A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR B. SUDHEENDRA KUMAR

Petition(s) for Special Leave to Appeal (Crl) No(s).584/2006

GOPAL Petitioner(s)

VERSUS

STATE OF M P. Respondent ( s)

(Wth appl n(s) for exenption fromfiling O T.,bail and office report ))

Date: 17/08/2006 This Petition was called on for hearing today.

For Petitioner(s)

Ms. Malini Poduval , Adv.

For Respondent (s)

Ms. Vi bha Datta Makhija, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER

It has been subnmitted at the Bar that the petitioner had served the
copy on the

ot her si de. It has been submitted by t he | ear ned counsel for t he res
pondent t hat t he

respondent is not intending to file any counter



rd

List the matter

before the Hon' ble Court.

(B. Sudheendra Kumar)

Regi strar



